
(HIGH COURT OF ASSAM, NAGALAND, NZONAU AND ARUNACTTNI- PNNOESN)

From

To,

Sub:

Ref:-

Sir,

Shri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Pranjal Bora,
Member, MACT,
Cachar, Silchar.

Casua! leave.

Letter No. SMACT/L4lll5l24 dtd. 11.01.2024.

No.HC. VII-35 / 1999 /527lA

.l t^

Dated Guwahati the ! 0 :arrary,2024.

With reference to the above, I am directed to inform you that your prayer forcasual leave for two days on I.7.01.2024 and tg.oi.zoz4, along -iir, rt"tion leavepermission, fiom the evening of 12.01.2024 till the morning of 1g.o1.2o24, has beengranted' The District & Sessions Judge, Cachar, Silchar, and in r'[ .ut n..,-ine nert seniormost Judicial officer available at the station shail remain in charge of your court and office inyour absence.

)

Yours faithfully,

g,L1-
JT. REGISTRAR ruIGILANCE)

2b-ol- 2-21Copy to:

r?
The District & Sessions Judge, Cachar, Silchar.
The Project Manager, Gauhati High Court.


